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SHRI SATCHIDANANDA: Sir, regarding
this question, I have an important point to
make ...{Interruptions)... Sir, generally, I do
not put questions. {Interruptions)... Please
allow me for one minute. ...{Interruptions)...

MR. CHAIRMAN: Okay ..{Interrup-
tions)...
SHRI SATCHIDANANDA: Sir, im-

plementation of the environment laws is a
very important programme. The Government
has got many policies on this subject. But,
awareness of this problem of environment has
to be popularised among the people.

For that I would like to ask if there is any
programme of the Government to popularise
and create awareness among the people of this
country about the environmental issue because
peoples cooperation is very much needed. Has
the Government got any programme, trough
the media, to create any aware If so, have you
made any Budgetary provision for this
purpose? 1 want a specific answer from the
Minister. This is very important.

MR. CHAIRMAN: For creating awareness
among the people; have you any programme?

SHRI SATCHIDANANDA: Sir,
popularisation and awareness among the
people through the media ....{Interruptions)...

SHRI GURUDAS DAS GUPTA: The old
policy is being carried out ....{Interruptions)...

SHRI SATCHIDANANDA: Let them have
a new policy to create awareness. We are not
coming in the way of that ....{Interruptions)...
No. They are here to create new policies for
that.

CAPT. JAI NARAYAN PRASAD
NISHAD: This Ministry has been organising
the National Environment Awareness
Campaign every year since 1986 with the aim
of creating environmental awareness at all
levels of society.

[RAJYA SABHA]

The Campaign also
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addressed  other
environmental issues such as soil conser-

vation, people's action and role in waste

utilisation, environmental education,
awareness and communication, fuel, fodder,
zoo education, conservation and captive
breeding of endangered species, wildlife
protection, etc.

SHRI SATCHIDANANDA: Through the
media, Mr. Minister. I want through the
media. Have you got any Budgetary provision
for this to popularise and create awareness
among the people through the media? Media,
please.
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MR. CHAIRMAN: Question
...{Interruptions)...
is over.

No.402I
Question Number 401
I have called Questions Number
402 ...{Interruptions)...

SHRI SUSHILKUMAR SAMBHA-JIRAO
SHTNDE: Now, we are on the sports ground.

Functioning of SAI

*402. SHRI VAYALAR RAVI: Will the
Minister ~of HUMAN  RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government will reorganise
and restructure the Sports Authority of India
(SAI) in view of pathetic per-
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formance of India in the Atlanta Olympics;

(b) whether it is a fact that SAI has
become an employment area for accom-
mooammg All India Cadre Officers;

(c) whether it is also a fact that many
person. merking with SAI in different areas
of sports and games are not competent
enough to make any worthwhile contribution;
and

(d) if so, whether Government propose to
make an evaluation of the entire functioning
of SAI?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI S.R.
BOMMAI): (a) and (d) The functioning of
the Sports Authority of India and its schemes
are reviewed from time to time and necessary
corrective action taken.

(b) and (¢) No, Sir.

SHRI VAYALAR RAVI: The whole
provision for asking this question is our -of
dismal performance in the Aj-lanta Olympics.
Sir, I have got the rally of the medals which
stands 71, bet we are in the first place of the
countries which have won one Bronze medal
each that is also because alphabetically India
comes first; hence, we are in the first place.
That is the performance. I do not want to
blame your, Mr. Minister, or I am not
blaming anybody. Unfortunately, today, we
do not have any kind of sports awareness in
the country even though we had an ambitious
Asiad and thereafter, we formed the Sports
Authority of India. Unfortunately, this
Authority has no au-thority to control or to
sponsor or stimulate sports activities in this
country.

Sir, T came to know that the total allotment
was Rs. 14 crores. Then it was reduced to Rs.
12 crores. This year, it is only Rs. 6 crores. I
am told, they do not have money to pay the
salaries after December. This is in respect of
the staff of the Sports Authority of India.

Even though the allocation has been
increased to Rs. 35 crores — Rs. 6 crores
towards other expenditure and Rs. 29
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crores towards sports — it is nothing
compared to what is spent in other countries.
You are giving only Rs. 29 crores, which, if
you calculate in dollar terms, would be about
8 million dollars. On the other hand, in the
United States, in one university alone, in one
year, they spend about 30 million dollars.
Here, in our country, a country of 913
million people, how much do we spend? Just
Rs. 29 crores towards sports and Rs. 6 crores
towards other expenditure.

In this background, I would like to make
two-three points. One is - I agree, there are
no IAS Officers in the Sports Authority of
India - most of the people, I understand,
employed by the Sports Authority of Inda are
on deputation, either from the Federations,
or, from Government service. There are two
masters. They are controlling the Sports Au-
thority of India. (Interruptions)

The other thing is: the Sports Authority of
India has no authority. Excepting giving
some encouragement, it has no authority. It
has no authority in regard to selection of
sportspersons. It is there only in name. In
this background, I would like to know
whether the Sports Auhtority of India would
be allowed to have its own employees
instead of taking them off deputation.

I would also like to know as to what steps
you are going to take to give mors financial
assistance to the Sports Authority of India.
Sir, as I was saying, we are spending...

MR. CHAIRMAN: Make it short. Please
put the question.

SHRI VAYALAR RAVI: I am putting the
question, Sir. May I know from the hon.
Minister whether there is any proposal to
give more financial aid, financial assistance,
to the Sports Authority of India.

Lastly, I would like to know whether you
would come before this House with a
National Sports Policy, at the ugliest.
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SHRI S. R. BOMMAL Sir, I agree with
most of the views expressed by the hon.
Member. Though we are a country of 900
million people, we have not been able to get
any medal in the Olympics. Our .performance
has been very poor.

I am extremelv sorry to say that no serious
efforts have been made. I do not want to
blame anybody. But generally, as a country,
the national spirit of sports is
missing in us.

So far as the Sports Authority of India is
concerned, it came into existence just to
protect the properties that were cre-ated
during the 1982 ASIAD.

SHRIMATI MARGARET ALVA:
No.

SHRI S. R. BOMMAIL: Yes. It was
registered as a Society. It was registered as a
Society, under the Societies Registration Act.

The finances axe meagre: agree. It
would have —-

People would liike our performance to be
the best. For the purpose, after attending the
Atlanta Olympics. I am thinking of convening
a meeting of all the universities,
sportspersons, sports experts, industrialists, as
well as MPs., and get suggestions from them.
Sir, we—ha_ve—to plan for twenty years
ahead. Like China did. If we start selecting
people, if we start identifying talent today,
and training them, after ten years, after fifteen
years, we may get medals. It cannot be
achieved overnight. Serious efforts have to be
made. That is why I am inviting a number of
important people who are interested in it;
involving the industry, involving the
voluntary  organisations, involving the
universities, the MPs., who are interested in it,
as Well as the Sports Ministers in the States
and other people who are interested in it.

So far as the question of deputation is
concerned, there are 1,643 coaches. The
number of supporting staff is 902. They are
mostly engineers, doctors, etc., who are
necessary.

We have taken some people from the
Federations. You are right that more and more
of these people should be fully employed
by the Authority. We will try to do it, and we
will try to the finances for sports.

SHRI VAYALAR RAVT: There should be
a policy on sports.

Sir, my second supplementary is this. There
are 107 sports centres in different States,
including the Water Sports Centre at Alleppey.
Unfortunately, because of paucity of funds, they
are not functioning properly. They have no
hostel facility. So, in that background, I want to
know from the Minister what his proposals are to
strengthen these 107 centres with ade-quate funds
and also to create a corpus fund. I request the
Government tocome to Palirament. We are
prepared to pass its demand for Rs. 100 crores or
even Rs. 200 crores because it needs money.
I want to know what steps you are going to see to
strengthen these 107 as recruiting areas for
new talents in the .. country.

SRI S. R. BOMMAL: Sir, there is already a
provision to raise funds through a number of
means, particularly dona-tions from industry
and others. There, is. income-tax exemption
.also

SHRI VAYALAR RAVI: 1t is very
meagre; it is a very small amount

SHRI S. R. BOMMAL I am sprry to state that
the contribution is Rs.. 25,000/- “or Rs. 50,000/-
or Rs. 1 lakh. That, is nothing. Therefore, serious
efforts are to be made to create a corpus. It
should be of a proper magnitude to strengthen the
sports activity. The contribution should be on
a larger scale. Rs. 10,000/- or Rs. 5,000/-
donations are no donations so far as the
subject-matter is concerned. As you put it, the
non-plan Budget allocation  for this year,
1996-97, has been reduced from Rs. 11
crores to Rs. 6-crores. Therefore, I have
already taken up the matter with the Finance
Minister. I have to increase it.
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SHRI VAYALAR RAVI: What about the
Alleppey Sports Centre?

SHRI S. R. BOMMALI: About Alleppey, I
have received some representation. I
attending to it. I will do whatever is possible.
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SHRI S. R. BOMMAI: Sir, I have
already answered this. In agree with you
that our performance was dismal. At the
same time, as I have said, it cannot be
improved overnight. Therefore,
Government is contemplating seriously a
national policy on sports to be enunciated,
and action will be taken thereon. '

So far as immediate action is concerned,
the Sports Authority has got only 41 centres
where it selects talented people and trains
them. They are not sufficient. The
competitors are selected from organisations
like the National Federation for each sport
and also the All-India Olympic Association.
They recommend that the Government should
fund some of the sportsmen. Even the
Olympic Association itself has raised funds
voluntarily. It was good enough to send some
sportsmen also. But, our performance has not
been satisfactory. We are immediately calling
a meeting of the Federations and the Olympic
Association. We will have a dialogue with
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them, discuss it with them and find out ways
and means to improve it.
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SHRI S. R. BOMMIA: So far as funds are
concerned, so far" as the budget is concerned,
I am discussing the matter with the Finance
Ministry and also with other Associations.

SHRI SIKANDER BAKHT: I am sorry,
Sir. Primarily the failure in sprots doesn't relate
to the Atlanta Olympics alone. It is an all-
round failure. The failure is not only due to
allocation of funds but due to various other
reasons. I would put a couple of questions to
focus the attention as to where the malady in
sprots lies. According to the Olympic charter,
no Government can interfere with- the
soorts management Is the one. Secondly,
does the Government know that the present
deterioration in our sprots performances is
related directly to the mismanagement at the
level of sports federations and associations?
Financial allocations can be something which
requires attention. I Would I say that that is
the only reason. But whatever funds have
been allocated, they should be put to optimum
utilisation. I would like to know from the
Government whether the funds which have
been allocated to the sports area have been
put to optimum utilisation. I feel that they
have not been put to optimum utilisation.

SHRI S. R. BOMMALI: Sir, the hon.
Member is right that in some cases the
money allotted has not been properly utilised.
We had engaged the services of the Tata
Concultancy services to go into the matter
and they have given a report. Some
recommendations have also come from the
Parliamentary Standing Committee. The
Government is looking into them and trying
to implement,;! those suggestions.
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I may point out that for the last 40 years or
50 years there were some Departments which
were supporting sports, particularly, the
Railways. The Railways have the best teams
in the football event and in the hockey event.
Those sportsmen are supported by the
Railways. Similarly, the Police have the best
teams. Similarly, there are industries and
institutions which are supporting sports. The
days of Rajas and Maharajas have gone.
Industries and Associations should come in a
big way to support the sports. It should be an
all-round effort. The nation, as a whole,
should improve the sprots and motivate our
younger people to take up sports.

SHRIMATI MARGARET ALVA: Mr.
Chairman, Sir, I am very surprised by some of
the answers given by the hon. Minister. Sir,
specialised academies have already been set up.
Leander Paes has come up in tennis because of
the BAT Academy in Madras. We have the Tata
Football Academy at Jamshedpur.
Various industries and companies have come
forward to set up these academies and support
the sportsmen. But the main problem as my

senior colleague had mentioned—discipline
in the Federation is something which we
have been grappling with for many years.

Today the hon. Minister is talking about a long
term plan. "Operation Excellence" was drafted
and given to the Federations some ten years
ago. All things were looked into and some
experts have made some recommendations.
Unfortunately, the SAI has never- been
allowed to function. The SAI has become
literally a place for favourites to be
accommodated to  be kept in Delhi, not
because they are good at sports nor
because they have a capacity for sports.

Sir, the budget allocation for sports is
coming down. What is worse is this. I do not
know whether the hon. Minister is aware of it.
The National Sports Talent Competition was
picking up young children, the hon. Minister
also talked about the young children.
They have

[RAJYA SABHA]
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been admitted to special schools called the
sports schools for which the
Government of India made the funding to create
the infrastructure to be used to train them. Now,
these schools say that they have no funds for
sports. They are not paid. Parents are now being
asked, to pay for their children who have
been selected for these schools which is totally |
against the plan that these children once:
selected would be the national
responsibility and would be funded by the SAI.
The SAI say that they have no. money to
pay their own salarics .till December. Under
these circumstances, in a country of 960 million
people—I would ask the hon. Minister—what is
the use of saying that wc will call the experts
and sit: here? We have done it 20 times before.
We  have  prepared  programmes The.
question is of the political will to
implement them. I would ask the' hon. Minister
whether it is not a Tact that people who were
not found to be. up to the standards of the
Olympics, who were rejected by the
Government of India . because they did not
qualify as. per. the selection criteria, were
allowed, to go wearing the Indian badge of
course because the federations said, We will
send them". Are the federations-above the
Government?  Are the federations such
super national organisations, that they can go
and make fools out of this country in
international Sports? This is what I want to ask
of the Minister. Does .. he have the
courage to - control the federations and see
that they do their job under his guidelines?

SHRI S. R. BOMMALI There are 41 NSTC
centres where we selected young students,
young talents. For that there is no dearth of
funds. We will continue that. What the
Department has done is this. It has written a
latter to parents who are capable of paying
fees and other things. Boarding and lodging,
everything is looked after by the Sports
Authority. (Interruptions). Please hear melt is
not compulsory. The letter has gone to the
parents who are capable of paying the fees up to
Rs. 3,000/-. They can do sO.
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That docs not mean that the facilities given
to the selected boys are stopped. We will
continue them. It is a voluntary contribution
if they can do it. There is a good response
from some parents. I assure the hon. Member
that this scheme will be continued. Finance
will be coming forth so far as the 41 NSTC
centres are concerned. There is no dearth of
funds for that. All students Will continue to
get the support.

Secondly, about the federations,
interference is very difficult because they are
voluntary organisations. They have got their
own constitutions. From the next Olympics,
they will not come to us at all. They will not
ask for our financial support. They have got
an independent authority to send people.
(Interruptions). According to my
understanding, the Olympics Association has
got the authority. The federations have got
the authority. They have ars them. What we
should do is... .-irruptions). There should be
some co-ordination in the selection. I do
understand that the performance of the
people who are
selected should not at least bring discredit
tous. I agree with you.

SHRIMATI MARGARET ALVA: They
wear the Indian colours and the.federations
decide!

SHRI S.R. BOMMAI: We will have to
find out the ways and means to coordinate it.
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MR. CHAIRMAN: Please conclude.
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MR. CHAIRMAN: You had raised the
same point earlier also.

SHRI MD. SALIM: Sir, I would like to
know whether they will go in for developing
infrastrucutre in order to have the minimum
basic infrastructure at the Panchayat level
and the sub-divisional level and in this way
help the Panchayati Raj system.

SHRI S.R. BOMMALI: Sir, decentralization
has already been there. Regional offices of
the Sports Authority of India have been
established in seven States. Almost all the
State capitals have got the centres. We select
the talent at the district level, taluka level and
then come to

[30 AUG.
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the State level and we have selected them i in
this way. There are forty-one centres in
different districts. It is not that there is no
decentralization. We have also special centres
in the hilly and tribal areas because there is a lot
of talent available there. We provide training to
them also. That way we are doing it. But this is
not sufficient What do forty-one centres mean
for such a big country? That is why we require
more funds.

(Interruptions) There is a lot of talent
availabe in our country which should be
tapped properly. Coaching is necessary. Most
of the countries are sending their young talent
to the other countries for training and
coaching. China had taken a stand that for ten
years it would not participate in any event at
the international level. They prepared their
players accordingly and then sent them for
the same. We have to think on those lines.

sc car-as are con- cerned. We
have to create that awareness.

SHRI M.D. SALIM: What about the report
of the  Department-related  Standing
Committee?

SHRI S.R. BOMMAI 1 have already
answered that point. The report is with us.
We are going into it.
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SHRI S.R. BOMMAL: Sir, firstly, so far as
the 41 NSTC centres are concerned, they will
continue. There is a dearth of funds for

opening new centres for training.
..(interruptions).. Let me complete.
Therefore, 1 have gone to the Finance

Minister asking for more funds so that the
scheme is continued and more and more
children are trained.

SHRI AJIT P.K. JOGI: The scholarships
must continue.

PROF. VIJAY KUMAR MALHOT-RA:
The scholarships must continue. This is the
assurance we want.

SHRI S.R. BOMMALI: The assurance of
the Government is to continue. ..(in-
terruptions)..

SHRI SIKANDER BAKHT: What has
happened to the original allocations?

[RAJYA SABHA]
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SHRI S.R. BOMMAL: They will continue.
..{interruptions)..
SHRI SIKANDER BAKHT: If it was

there, why was it withdrawn? ..(interrup-
tions)..
SHRI S.R. BOMMALI: Sir, the 41

NSTC centres are continuing. I want to
increase the centres. ..(interruptions)..
Definitelyl will protect them. ..(interrup
tions).. 1 will definitely protect them.
There are two views. Some hon. Mem-
bers want to continue the working of the
federations and the associations. ..(inter
ruptions)..  Hon. Member, Malhotraji,
says that the Sports Authority of India
has no power ..(interruptions).. 1 am not
trying to fix the responsibility on any

body. It is the responsibility of all us,
including the federations, the Olympic
Association and the Government. We
should try to coordinate.

MR. CHAIRMAN: -Q. NO-403.

*403. [The questiners (Dr. D.

Vnkateshwar Rao and Shrimati Jayapra-da
Nahata) were absent for answer, vide ' Col...
infra
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